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the Indian Telegraph (Eighth Amend-
ment) Rules, 1976 (Hindi and English 
versions) published in Notification 
Nt!. G.S.R. 1320 in Gazette of India 
dated the 11th September, 1976, under 
sub-section (5) of section 7 of the 
Indian Telegraph Act, 1885. [Placed 
i .• Library. See No. LT-11426J76] 

REv,EW AND ANNUAL REPORTs OF 
ORISSA AGRO AND SMALL INDUSTRIES 
CORPORATION LTD., CUTTACK FOR 
1968-69 AND 1969-70 WITH STATE-
MENTS FOR DELAY AND NOT LAYING IN 
HINDI 

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI PRABHUDAS 
PATEL): I beg to lay on the Table-

(1) A copy each of the following 
papers under sub-section (1) of sec-
tion 619A of the Companies Act, 
1956:-

(i) Review (Hindi and English 
versions) by the Government 
<on the working of the Orissa 
Agro and Small Industries 
Corporation Limited, Cuttack, 
for the years 1968-69 and 
1969-70. 

(ii) Annual Report of the Orissa 
Agro and Small Industries 
Corporation Limited, Cuttack, 
for the year 196&-69 along 
with the Audited Accounts 
and the comments of the 
Comptroller and Auditor 
Ge.~eral thereon. 

(iii) Annual Report of the Orissa 
Agro and Small Industries 
Corporation Limited, Cuttack, 
for the year 1969-70 along 
with the Audited Accounts 
and the comments of the 
Comptroller and Auditor 
General thereon. 

(2) A statement (Hindi and 
English versions) explaitting 
the reasons for not laying 

simultaneously the Hindi 
versions of the Reports men-
tioned at (ii) and (ill) above. 

(3) A statement (Hindi and 
English versions) showing reasons 
for delay in laying the documents 
mentioned at (1) above. 

[Placed in Library. See No. LT-
11427/76] 

NOTIFICATIONS UNDER GOVT. SAVINGS 
BANKS ACT, 1973 AND GOVERNM::;NT 
SAVINGS CERTIFICATES ACT, 1959 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATGI): I beg 
to lay on the Table-

(1) A copy each of the following 
Notifications (Hindi and English 
versions) under sub-section (3) of 
section 15 of the Government Sav-
ings Banks Act, 1873:-

(i) The Post Office Savings Banks 
(Fourth Amendment) Rules, 
1976, pu,blished in Notification 
No. G.S.R. 813(E) in Gazette 
of India dated the 24tlt 
September, 1976. 

(ii) The Post Office Savings Banks 
(Fifth Amendment) Rules, 
1976, published in Notifica-
tion No. G.S.R. 1469 in 
Gazette of India dated the 
16th October, 1976. 

[Placed in Library. See No. LT-
11428/76] 

(2) A copy of the National Savings 
Certificates (Fifth Issue) (Third 
Amendment) Rules, 1976 (Hindi and 
English versions) published in 
Notification No. G.S.R. 824 (E), in 
Gazette of India dated the 29th 
September, 1976, under sub-section 
(3) of section 12 of the Govern-
ment Savings Certificates Act, 1959. 

[Placed in Library. See No. LT-
11429/76J 


